BV pssenttoBills
[Sh G M C Balayogi]

Pradesh Truly she requires some financial
helpformthe central Govemment'oclear offthe
debts

| therefore requestthehon information
and Broadcasting Minister and the Welfare
Mintster through you to telecastthisimasa
Regional Film on Doordarshannetwork The
Minister had promisedtotelecastthe iilmonthe
14thof Apnl the Buthday of Ambedkarbutdwas
nottelecasted

I request the Union Welfare Minister and
the Information and Broadcasting Minister to
release some funidstothe producerwhohasto
clearoff herdebts

SHRIAMALDATTA (Diamond Harbour)
Sir there are fiee hospitals hke Safdanung
Hospitalwhere every medicine andevery cther
aidtothe patient are supposedio be givenfree
Recently, onthe 13thot Apni, the deathofa 70
yearoldwomentook place because the hosprial
could not prowide intravenous sakne which had
tobemjectedimmediately when the emengency
arose (Interruphions)

SHRI NITISH KUMAR (Barh) What 1s
goingonthere? Itis against Rule 349

MR CHAIRMAN Madam, you should
never show yourbacktothe chasr

(Intermupton)

MR CHAIRMAN Please do not chsturb
him Lethimcomplete

SHRIAMALDATTA Theproblem:sthat
the House can never be properly putto order

Thedeath occurred of a 70yearcldwomen,
who was apatentin safdarjungHospetal, when
anemergencyarose herrelatons weredalled
fromtheirhome and they were askedto bnng
saline ittooktmatogetthe salineandwhenher
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relatives came back, the lady died This oc-
curred in safdanung Hospital, in the capital,
where itshould be much betterthan the many
other hospitals run by the central Govemment
andstate Govemments

Whenthe Supenntendent of the Hospital
was asked why there was no saline n the
hospial he saysthatthe supphkestothehospital
were inadequate He says that most of the
patients haveto, in any case, goandbuy their
own salne and nothing s available for emer-
gency Thisissomething which s extraordi-
nary TheINDIAN EXPRESS cameourwitha
newsidem on the 16thand onthe 18th, tcame
outasalesdarticle In“oththese newsitems
theword used was “he shirkedof® The super
mntendent of the Hosprtal shirked of this as a
outine atfar This kind of a death i1s a routine
affairmthat hospital and thats how it is being
treated by the Govemnment doctors ncluding the
supenntendent Thereisahstory The hestory
1s thatthis hospital was buying sakne at double
the pnce thanthe Government’s issue price

The matter was raised in many forums
mcluding hereinpariament Thenthe Minster
could not properly defend himsell and an order
was giventhat the Supenntendent s nottobuy
tfromoutside buttaketfromthe Government
hospital He i1s now hiding under that order
sayingthat because the supply s tocome from
the Governmeni stores depot, therefore this was
notavailable Thisiswhathe s hikng imself
under

MR CHAIRMAN 1thinkyou have made
yourpoint.

SHRIAMALDATTA Thisisaverympor
tant matter as to how the Government hospital
isbeingrun The question s ether agamstthe
supenntendent disciphnary action s taken or
the Minister must come and explan as towhy
the saline was not available Thus 8 not one
case, thisisaroutme atfar The Govemment
must do something about t and the Minister
mustcoma and explain as 1o how the situation
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arose thatthere was nosaline inthe hospital and
the patient hadto die. ( Interruption)

[ Translation]

DR. CHATTRAPAL SINGH
(Bulandshahr): My name was at serial Sinthe
list, you have changed my number.

MR. CHAIRMAN: |amcalling at seriatim.

DOR.CHATTRAPAL SINGH: Juniormem-
bers never gettime here, my name was above
his name.

MR CHAIRMAN: Youmight have been
given alist by someone, pleasetreat the listas
an unauthonsed list. You should not say ke
this. | am giving opportunity at seriatim.

SHRI KASHIRAM RANA (Surat): Mr.
Chairman, Sir, | would like to raise a very
senous matter. | had demanded a statement
from the Government on the serious bomb
explosion at Surat railway station, butit has not
beenteceived yet. Afterthe bomb explosion
yesterday twopersons were stabbedto death
there Therehadbeenarallyyesterday, at30
Clock for protesting againstthe destructionof a
statue of Hanumanji in a temple. The rally
ncluded 13- 14saints anda large publicfromthe
suratcity. The rally was attacked by swords,
daggers knives andrifles, butthe police didnot
take any action againstit. Six were fired from
personal revolvers in which city’s BJP Ppﬂ-
dent Fakir Bhai Chauhan and state president
shriNarottam Bhai Patel wera fired at. Butthe
police didnottaken any action. Thewhole night
there had been violence and assacit, butpolice
haddone nothing. Today the wholecltyis under
curfew. Even afterbeingsomuchtensionin the
city neither the state Govemment , nor the
Central Governmentis making any stalementin
this House. Through you, Iwouid ke tosay that
these bombs weretobe thrown atthe train from
thefootbridge butpassangers were saved as the
train was late. | wouldliketo saythatthereisa
greatthreat tothe lives of the people as well as
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of the whole country . An enquiry into the
incidents of the bomb explosion, assaultand
kilings shmied be instituted and enquiry shame
alsobe conductedintothe cicumstances which
ledto the state Government and state police;
public and saints who participated in the rally
have been caught by the police but not the
culprits whofiredonthen.

MR. CHAIRMAN: What s your point.

SHRIKASHIRAM RANA: |would liketo
saythatthe Governmentshouldinguireintothis
partiality done with BJP people and the state
Govemmentshouldbe instructedto orderthe
policetotakea. tionagainstthe people respon-
sible for it. The Government should make a
statementonit. (Interruptions)

DR.K.D.JESWANI(Kheda): We all M.Ps.
from Gujarathave requestedthe hon Prime
Minister about the economic and social situa-
tion in Gujaratbut...(Interruptions)

MR. CHAIRMANs An hon member from
your party is speaking. Your point has been
included. Kashiramji has already spoken about
it. {interruptions)

SHRIKASHIRAMRANA: Today people
are beingkilled. Rallies by a particular section
ol society are being attacked. People arebeing
massacred, still the Government is silent.

. Govemmentshouldissue a statementin this

regard. Government should do
something..(Interruptions) The state police also
donottake any action{Interruptions) Eventhen
actionis notbeingtaken.

|English)

MR. CHAIRMAN: Parfiamentary Minister,
yesterday, this issue was raised inthe House
when the other Minister had promised thatbe-
cause the bomb-blasttook place nthe raitway
comidor, some statement wouldbe made. Kindly
make a note of it and see that it is given.
(Imtemuptions)



